
1 Commissioner of 

Income Tax, 
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Centaral S/06 15-10-2018         5,997,086.00         5,997,086.00 Unsecured 100 No
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List of operational creditors (Government Dues)

Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI(Liquidation Process) Regulations,2016

Name of the corporate debtor: Sham Udyog Limited; Date of commencement of liquidation: 20th  August' 2018

  List of stakeholders as on: 20th  June, 2021
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